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'disturbed area' on 17.9.1982 by the 
Central Government. On 24.1. 1987. th~ 
State Government have declared as 'dis .. 
Curbed' an area of 5 Km. wide stretching 
frQm Tbalchera·Gobinda.hari in Cbamarur 
PS to Rashyabari Border outpost along . 
the south.east ,border with the Chiltagon8 
Hill Tracts district of Bangladesh and 
aoother 5 km. wide area from Samrurpar 
Border outpost '0 Asbrambari BOP along 
tbe northern border with Sylbet district 
or' Bao81adesh. 

. (d) There is 00 such proposal yet 
under consideration of the Government. 

Acre t of spies 

639. SHRI G. S. BASA V ARAJU t 
S RI S. M. GURADDI : 

W'jJ] the Minister of HOME AFFAIRS 
be pleased to state: 

(a) ' whether a number of persons 
were arrested on November '24, 1986 for 
collocting and obtaining classified informa· 
tion and communicating it to foreign 
intelligence; 

(b) if so. the total . number of arrests 
made so far and action taken against tbem; 
and 

(c) whether some Government offi-
cials are iovolved in this deal aod if so, 
what action has been taken against them? 

THB MINlSTBR OF STATE N 
THE MINISTRY 0 ERSONNEL, 
PUBLIC' GR1BVANC S ' AND 
PENSIONS AND MINI ER 0 
STATE IN THE MINIS RY OF HOM 
AFFAIRS, ,(SHRf P. CHID MD • 
RAM) : (a) , to (c) According to in-
formalion re eived from the Delhi Admini-
Itration, two persoos. of whom one is a 
Nav I employee, were arrested on 24.11.86 
in a case registered "00 the same day 
under cctioos 3/5/9 of the Official Secrets 
Act read with section 120. I PC 
at PS Tilale Mara, New Delhi. 
Tho charge-sheet against tbe two 
acCused persons bas since been filed in tbe 
~ourt. 

No aUac agreement with aei tan 

640. SHRI JAGA NATH PAT!· .. 
NAIK: 

SHRIR.M.BHOY 

SHRI LAKSHMAN MALLICK: 

SHRI PARASRAM BHARD. 
WAJ: 

SHaI INDRAJIT GUPTA 

SHRI KRISHNA SINOH: 

SHRI DILEBP SINGH BHU. 
RIA: ., 

SHRI RADHAkANTA DIGAL: 

Will the Minister of X ER AL 
AFFAIRS be pleased to state : 

(a) wh ther India and Pakistan re~ 
cently agreed oot to attack e ch other and 
to pull out th forces posted aloog th 
Indo·Pak border; , 

(b) if so, the details ()f the gree .. 
ment; aod 

(c) tbe follow up action taken ur. 
suant to th agreement? 

THB MINIST R OF S ATE IN THE 
MINISTRY 0 EXT NAL A FAIR 
(SHRI K. NATWAR SINGH): (a) and 
(b): Detail of the understandio reach .. 
ed are given in the statement given b Jow. 

(c) As Dvi aged in the und rstand-
o ing, the pull out of the troops in the Ravi 
Cheoab. corridor has been completed and 
further talk for disengagement in other 
sectors will take pJace in Islamab d from 

ebruary 27, 1987. 

Statem nt 

I ,mediate measure to defu e present 
tension. to prevent e catation and to de- ' 
escalate the ituatioQ a.long tbe Indi ~ 
Pakistan botc;icr 



(i) Both sides agree not to attack ' 
each other; 

(ii) Both sides agree to exercise the 
maximum r straint and to avoid 
all provocative actions . along 
the border; 

(iii) In r ard to CODer te d· ealation 
measures' both ides agreed to 
adopt a ctor by sector apprO· 
ach for the pull out of troops 
d ployed on tbe border by both 
side. 

In pursuance of these parameters both 
ides agreed, as a first step, to the pulJ 

out of troops in the Ravi , and Cheriah 
corridor. hi this onidor : .. 

.. 
(a) All offensive and defensive forces 

of both sides will pull out to peace time 
locations within 15 days of tbe date of 
initialling of tb se mi utes. Additional 
~ rmations inducted in th Ravi-Chen@b 
corridor by both ides i. e. Army Reserve 

orth compri ing 6 Armoured Divisi9n 
and 17 Infantry Division on the 
Pakistan id . and 6 Mountain Division 
on the,Ind ian ide will al 0 return to 
J)e ce ti e locations within 15 d ys of the 
date of initialling of tee minute. Paki t· 
un wo Id retain one independent armoured 
bri ado a nd an iDdep dent iot. ntry bridge 
of the holding corps r erve. 

(b) The pull out of troops will b 
und rtaken in a 'sra uat d manner an 
wUI be m nitored through regular contact 
to maintained by tbe Os GMO of both 
ide, 

(c) The modalitie for the sector.wise 
pun ou in oth r sectors would be discuss-
ed ub eqently; in the in'terven ing period 
both id a r not to make any offensive 
movem nt to the international border in 
tbe e sector · 

(i ) ~1l mines already laid will be 
lifted; DO min s will be laid; 

\I) Os OMO of otb countrie shall 
m intain regular contact; 

coun· . 

tries shaH maintain contact to 
clear apprehen ions about aircraft 
movement; 

(vii) Regular contacts shall be main-
tained through diplomatic , 
channels; 

(viii) An stateJlite airfields s~alJ be 
d activat d immediately; 

(ix) Navi s of both sides will be 
brought to a Jower st te of ope-
r8:tional readiness; 

{x) For a discussion of further con. 
crete measures for de-escalation 
along the bord r a Indian dele-
gation has b en invited to visit 
Islamabad during February 1987. 
Mutually convenient dates for 
the visit will be settled through 
diplomatic channels. 

Illegal Pak immigrant and 
infilt raton 

641. ,.DR. A. K . PATEL: 
SHRI C JANGA REDDY:, 

Will tbe Minister of HOME AFF RS 
be pleased to state : 

(a) , the estimated number of Pakis-
tani illegal immigrants and infiltrators and 
also persons over slaying beyond the time 
limit of their vi as in K ' ra1a, Maharashtra, 
Gujarat, Rajasthan, Jammu and Kashmir , 
Delhi, U .P., Madhya Pradesh and other 
States a d ,Union Territori s separately; 

(b) wheth t many of them have be n 
found to be involved in spying, upplying 
ill al arm and Darco ics and also in 
i,n tigating violenc ; and 

(c) remedial measures taken by 
GO\ ernment and r BUltS ther of 1 

tHE MINISTER OF 'STATE IN THE 
M1NI TRY 0 PERSONN L, PUBL1C 
GRIEVANCES AND P NSIONS AND 
MINISTER OF STATE I THB MJNI-
STRY OF OME AFPAI (SHRI P. 

I 




